
  

GOVERNMENT OF INDIA 

MINISTRY OF RURAL DEVELOPMENT 

DEPARTMENT OF RURAL DEVELOPMENT 

 

RAJYA SABHA 

UNSTARRED QUESTION NO. 1225 

TO BE ANSWERED ON 08/12/2021 

 

ALLOCATION AND UTILISATION OF FUNDS UNDER MGNREGA 

 

1225  SHRI NEERAJ SHEKHAR: 

 

Will the Minister of RURAL DEVELOPMENT be pleased to state: 

 

(a)  the details of fund allocated, released and utilised during 2021-22 till 30th November, 

2021 under Mahatma Gandhi National Rural Employment Guarantee Act (MGNREGA), 

State-wise; 

(b)  the details of number of job cardholders who have sought jobs under MGNREGA during 

2020-21 and 2021-22 till date, State-wise and year-wise; and 

(c)  the details of number of jobs provided to job cardholders under MGNREGA during 

2020-21 and 2021-22 till 30th November, 2021, year-wise and State-wise? 

 

 

ANSWER 
MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT 

(SADHVI NIRANJAN JYOTI) 

 

(a): Mahatma Gandhi National Rural Employment Guarantee Scheme (Mahatma Gandhi 

NREGS) is a demand driven wage employment programme and funds are released to the 

States/UTs on the basis of "agreed to" Labour Budget (LB) and performance of the States/UTs 

during the financial year. There is no State/UT-wise allocation of funds under the Scheme. 

  

State/UT-wise release of funds under Mahatma Gandhi NREGS in the current financial year 

(FY) 2021-22 (as on 30.11.2021) is given at Annexure-I. 

  

(b) & (c): State/UT-wise details of households demanded employment, households offered 

employment and households who have been turned up at the worksites and thus availed 

employment under Mahatma Gandhi NREGS in the FY 2020-21 and FY 2021-22 (as 

02.12.2021) is given at Annexure-II. 

  

  

 

 

 

 

 

 

 

 



 

  

Annexure-I referred in reply to part (a) of Rajya Sabha Unstarred Question No.1225 dated 

08.12.2021 

  

 State/UT-wise release of funds under Mahatma Gandhi NREGS in the current financial year 

(FY) 2021-22 (as on 30.11.2021) 

Sl. No. 
 State/UT 

Funds Released 

(Rs. in lakh) 

1 2 

1 Andhra Pradesh 627175.86 

2 Arunachal Pradesh 26281.85 

3 Assam  139230.97 

4 Bihar  394434.71 

5 Chhattisgarh 230727.40 

6 Goa 0.00 

7 Gujarat 126339.06 

8 Haryana  48842.11 

9 Himachal Pradesh  51268.19 

10 Jammu & Kashmir  36255.60 

11 Jharkhand  208716.26 

12 Karnataka 426372.57 

13 Kerala 211617.14 

14 Madhya Pradesh  555794.95 

15 Maharashtra 111381.95 

16 Manipur 33308.74 

17 Meghalaya  57423.65 

18 Mizoram 35883.32 

19 Nagaland 32407.16 

20 Odisha 421357.09 

21 Punjab  92454.38 

22 Rajasthan 684384.87 

23 Sikkim 5765.71 

24 Tamil Nadu 666091.64 

25 Telangana 369805.11 

26 Tripura 70606.81 

27 Uttar Pradesh 596520.73 

28 Uttarakhand  40967.13 

29 West Bengal  584229.43 

30 Andaman & Nicobar 763.16 

31 Dadra & Nagar Haveli & Daman & Diu 0.00 

32 Lakshadweep 0.00 

33 Puducherry  1063.27 

34 Ladakh 3104.72 

  



  

 

Annexure-II referred in reply to parts (b) & (c) of Rajya Sabha Unstarred Question 

No.1225 dated 08.12.2021 

  

Sl 

N

o States/UTs 

2020-21 2021-22 (as on 02.12.2021) 

Household

s 

demanded 

employme

nt 

(in lakh) 

Households

  offered 

employmen

t  (in lakh) 

Households 

availed 

employmen

t  (in lakh) 

Household

s 

demanded 

employme

nt 

(in lakh) 

  

Households

  offered 

employmen

t  (in lakh) 

Households 

availed 

employmen

t  (in lakh) 

1 

ANDHRA 

PRADESH 51.21 51.16 47.71 51.29 51.23 45.43 

2 

ARUNACHAL 

PRADESH 2.35 2.34 2.26 2.41 2.40 2.30 

3 ASSAM 27.18 27.18 25.12 22.16 22.15 19.81 

4 BIHAR 62.08 61.99 51.01 40.80 40.69 32.69 

5 

CHHATTISGAR

H 34.54 34.53 30.61 27.33 27.32 23.40 

6 GOA 0.04 0.04 0.04 0.03 0.03 0.03 

7 GUJARAT 14.11 14.09 11.34 13.17 13.15 9.34 

8 HARYANA 5.23 5.22 4.57 4.08 4.08 3.31 

9 

HIMACHAL 

PRADESH 6.73 6.73 6.37 6.35 6.34 5.71 

10 

JAMMU AND 

KASHMIR 8.09 8.08 7.49 4.92 4.90 4.25 

11 JHARKHAND 32.13 32.12 25.38 24.61 24.60 21.16 

12 KARNATAKA 32.96 32.35 30.18 33.98 33.45 30.90 

13 KERALA 17.65 17.65 16.17 15.91 15.91 14.59 

14 LADAKH 0.33 0.33 0.32 0.28 0.28 0.27 

15 

MADHYA 

PRADESH 66.05 66.00 55.31 55.29 55.21 45.18 

16 

MAHARASHTR

A 18.84 18.79 16.84 15.99 15.92 13.84 

17 MANIPUR 5.52 5.52 5.47 5.50 5.50 5.42 

18 MEGHALAYA 5.43 5.43 5.36 4.75 4.75 4.43 

19 MIZORAM 2.14 2.14 2.14 2.10 2.10 2.10 

20 NAGALAND 3.96 3.95 3.92 4.06 4.03 4.00 

21 ODISHA 44.58 44.57 37.49 36.55 36.53 31.17 

22 PUNJAB 10.82 10.81 9.54 8.90 8.89 7.75 

23 RAJASTHAN 80.58 80.56 75.43 68.08 68.04 60.05 

24 SIKKIM 0.67 0.67 0.65 0.63 0.63 0.59 

25 TAMIL NADU 68.29 68.28 66.49 67.09 67.09 64.52 

26 TELANGANA 35.01 35.08 31.11 34.38 32.80 26.79 

27 TRIPURA 5.94 5.94 5.86 5.85 5.85 5.76 

28 

UTTAR 

PRADESH 121.00 120.94 94.37 80.65 80.59 66.72 

29 

UTTARAKHAN

D 6.90 6.90 6.54 5.19 5.19 4.66 



30 WEST BENGAL 84.29 84.28 79.66 73.80 73.78 68.05 

31 

ANDAMAN 

AND NICOBAR 0.09 0.09 0.08 0.04 0.04 0.03 

32 

LAKSHADWEE

P 0.00 0.00 0.00 0.00 0.00 0.00 

33 PUDUCHERRY 0.54 0.54 0.48 0.39 0.39 0.33 

34 

THE DADRA 

AND NAGAR 

HAVELI AND 

DAMAN AND 

DIU 0.00 0.00 0.00 0.00 0.00 0.00 

Total 855.27 854.31 755.32 716.56 713.86 624.57 

(As per MIS) 

  

 


